
IN THE SUPREME COURT OF INDIA

INHERENT JURISDICTION

REVIEW PETITION (C) NO. 77 OF 2024
IN

CIVIL APPEAL NO. 1420 OF 2023

M/S NESTLE SA   PETITIONER(S)

                                VERSUS

ASSESSING OFFICER, CIRCLE (INTERNATIONAL
TAXATION) 2(2)(2), NEW DELHI     RESPONDENT(S)

WITH

REVIEW PETITION (C) NO.        OF 2024
(@ Diary No. 47843 of 2023)

IN
CIVIL APPEAL NO. 1420 OF 2023

 
REVIEW PETITION (C) NOS. 82-83 OF 2024

IN
CIVIL APPEAL NOS. 1421-1422/2023

REVIEW PETITION (C) NO. 85 OF 2024
IN 

CIVIL APPEAL NO. 1429 OF 2023

REVIEW PETITION (C) NO. 86 OF 2024
IN

CIVIL APPEAL NO. 1430/2023

REVIEW PETITION (C) NO.        OF 2024
(@ Diary No. 54071 of 2023)

IN
CIVIL APPEAL NO. 1423 OF 2023

REVIEW PETITION (C) NO.        OF 2024
(@ Diary No. 54075 of 2023)

IN
CIVIL APPEAL NO. 1424 OF 2023

  
 REVIEW PETITION (C) NO.        OF 2024

(@ Diary No. 54076 of 2023)
IN

CIVIL APPEAL NO. 1426 OF 2023
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 REVIEW PETITION (C) NO.        OF 2024

(@ Diary No. 54088 of 2023)
IN

CIVIL APPEAL NO. 1427 OF 2023
  

O R D E R

Permission to file the review petition(s) is granted.

Prayer  for  listing  the  review  petitions  in  open  Court  is

rejected.

Delay condoned. 

We have carefully perused the review petitions as also the

grounds in support thereof.  In our opinion, no case for review of

the order dated 19.10.2023 is made out.

The review petitions are, accordingly, dismissed.

Pending application(s), if any, shall stand disposed of.

.....................J.
(SANJIV KHANNA)

.....................J.
(DIPANKAR DATTA)

NEW DELHI;
AUGUST 06, 2024.
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ITEM NO.1006                                          SECTION XIV-A

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

REVIEW PETITION (C) NO. 77 OF 2024
IN

CIVIL APPEAL NO. 1420 OF 2023

M/S NESTLE SA   PETITIONER(S)

                                VERSUS

ASSESSING OFFICER, CIRCLE (INTERNATIONAL
TAXATION) 2(2)(2), NEW DELHI     RESPONDENT(S)

(IA No. 246773/2023 - APPLICATION FOR LISTING REVIEW PETITION IN
OPEN COURT and IA No. 246771/2023 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)
 
WITH

Diary No(s). 47843/2023 (XIV-A)
(IA No. 6819/2024 - APPLICATION FOR LISTING REVIEW PETITION IN OPEN
COURT and IA No. 6818/2024 - APPLICATION FOR PERMISSION TO FILE
REVIEW PETITION)

R.P.(C) No. 82-83/2024 in C.A. No. 1421-1422/2023 (XIV-A)

R.P.(C) No. 85/2024 in C.A. No. 1429/2023 (XIV-A)

R.P.(C) No. 86/2024 in C.A. No. 1430/2023 (XIV-A)

Diary No. 54071/2023 (XIV-A)
(FOR  CONDONATION  OF  DELAY  IN  FILING  REVIEW  PETITION  ON  IA
268721/2023)

Diary No. 54075/2023 (XIV-A)
(FOR CONDONATION OF DELAY IN FILING ON IA 268722/2023)

Diary No. 54076/2023 (XIV-A)
(FOR  CONDONATION  OF  DELAY  IN  FILING  REVIEW  PETITION  ON  IA
268723/2023)

Diary No. 54088/2023 (XIV-A)
(FOR CONDONATION OF DELAY IN FILING ON IA 268724/2023)
 
Date : 06-08-2024 These matters were circulated today.
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CORAM : 
         HON'BLE MR. JUSTICE SANJIV KHANNA
         HON'BLE MR. JUSTICE DIPANKAR DATTA

                    By Circulation

          UPON perusing papers, the Court made the following
                             O R D E R

 Permission to file the review petition(s) is granted.

 Prayer  for  listing  the  review  petitions  in  open  Court  is

rejected.

Delay condoned. 

 The review petitions are dismissed, in terms of the signed

order.

 Pending application(s), if any, shall stand disposed of.

(DEEPAK GUGLANI)                                (R.S. NARAYANAN)
   AR-cum-PS                               ASSISTANT REGISTRAR

(signed order is placed on the file)
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